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instal smoke analysers throughout the 
country to check increasing; air pollu-
tion;

(b) whether the increase in number of 
vehicles using mobil oil with petrol is res-
ponsible for air pollution; and

(c) , if so, the steps proposed to be 
taken to control such air pollution ?

THE M INISTER OF EN V IRO N -
MENT AND FORESTS (SHRI BHAJAN 
LAL). : (a) No, Sir; however, smoke 
analysers have been, installed in some of 
the metropolitan cities. ■

(b) Yes, Sir; it is one ' of the causes 
of air pollution.

(c) The steps taken » include the 
following :

(i) Emission standards for different 
categories of vehicles have been
p re sc r ib e d ;

(ii) The State Governments have 
been advised to enforce the 
standards under the Motor 
Vehicles Act; and

(hi) Campaigns have been launched 
for public awareness.

Use of animals for smuggling on Indo- 
Pak border

*112. SHRI MANIK REDDY :

SHRI M. RAGHUMA 
■ REDDY :

Will the Minister of FINANCE be 
pleased to  state : ■

(a) whether large scale smuggling 
activities on Indo-Pak border by using 
tour legged- couriers are still continuing;

(b) if so, the details thereof; and

(c) the steps * taken to check such 
activities ?

THE M INISTER OF STATE IN THE 
M INISTRY O F FINA N CE (SHRI 
JA N A RD H A N A  POOJARY) : (a) and
(b) The Indo-Pak border continues to be 
vulnerable to smuggling activities. Inte-
lligence reports received confirm the usage 
of animals as couriers for . smuggling. 
However, the reports received by the 
Government and the seizures made do not 
indicate that this modus operandi is uted 
for large scale smuggling across the 
border. .

The total value of contraband goods 
seized on the Indo-Pak border during 
the last three years are furnished below ;

Y ear,  Value of seizures

(Rs. in crores) 

. 1984 * 5,60

1985 . 15.60

1986 25.00

(c) The anti-smuggling drive 
on the Indo-Pak border has been intensi-
fied. The enforcement agencies deployed 
in the region have been strengthened in 
terms of man-power and equipment. 
Close co-ordination is maintained with the 
concerned Central and State Government 
authorities for taking appropriate remedial 
measures.

Bank frauds

' *113. SHRI THAMPAM THOMAS :
Will the Minister of FINA N CE be pleased 
to state ; *

(a) the number of bank fraud cases 
detected during 1986; and

(b) the amount involved in such
bank frauds ? #
*

T H E MINISTER OF STATE IN  THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : (a) and
(b) According to the Reserve Bank of


